SLP(Crl.)No. 3045 OF 2001

| TEM No. 22 Court No. 9 SECTI ON 11
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 3045/2001
(From the judgenent and order dated 01/05/2001 in SBCWP 372/01
of The H GH COURT OF RAJASTHAN AT JAI PUR)
M S. GUPTA CHEM CALS PVT. LTD. & ORS. Petitioner (s)
VERSUS
STATE OF RAJASTHAN & ANR. Respondent (s)
( Wth Appln(s). for stay )
Wth
SLP(Crl.) No. 3091/ 2001
(Wth appln. for stay)

Date : 14/12/2001 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE D. P. MOHAPATRA
HON BLE MR JUSTI CE P. VENKATARAVA REDDI

For Petitioner (s) M. G L. Sanghi, Sr. Adv.

. Sanj ay Pal, adv.
. @Quneshwar Sharna, adv.
s Lalita Kaushik, Adv.
For Respondent (s) Ranji Thonas, adv.
Javed Mahnud Rao, Adv.
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L.l T T T T T
SP2
On the prayer nade by | earned counsel appearing for
the State of Rajasthan the cases are adjourned beyond X-nmas
hol i days.
. SP1
(Suman Wadhwa) (S. Mal kani)
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